RESERVE BANK OF INDIA

WWW.rbi.org.in
RBI/2014-15/525

DCBR CO.RCBD.BC.N0.21/19.51.025/2014-15 March 31, 2015

To

All State Cooperative Banks/
Central Cooperative Banks

Dear Sir,

Inclusion in the Second Schedule to the Reserve Bank of India Act, 1934 — Himachal
Pradesh State Cooperative Bank Ltd., Shimla

We advise that the name of “Himachal Pradesh State Cooperative Bank, Ltd. Shimla" has been
included in the Second Schedule to the Reserve Bank of India Act, 1934 by Notification
DCBR.CO.RCBD-01/19.51.025/2014-15 dated December 15, 2014 published in the Gazette of
India vide (Weekly no. 3 - Part lll - Section 4) dated January 17, 2015.

Yours faithfully,

(A. G. Ray)
General Manager
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